
PATNA HIGH COURT, PATNA 
r!Q.TIFICATION 

Dated: If! 
fL.. 

December, 2023. 

No. 7 .>0 A: On being relieved of their present assignment, the services of 
Sri Dinkar Kumar, Registrar, LAARA, Bhagalpur and Sri Rajeev Kumar, Registrar, 
LARRA, Muzaffarpur are placed at the disposal of the State Government in the 
Department of General Administration, Patna on their appointment as Under 
Secretary-cum-Deputy Legal Remembrancer, Law (Judicial) Department, 
Government of Bihar, Patna on deputation basis for a maximum period of three 
years. 

By order of the High Court, 

Sd/- M.K. Sinha 

Registrar General 

Memo No ......... $..{.~ . .?:.:~.:: .... ~ .. !.:!. ...... Dated, Patna the .... l.~.~.~:..f.~·,.~;$ .. 
Copy forwarded to the District and Sessions Judges, Bhagalpur and 

Muzaffarpur for information and needful. 

(The Office~ conc~rned may be directed. to make over ~harge : of their office 
at Bhagalpur and Muzaffarpur immediately on receipt of the notification of the 
State Government in the Department of General Administration, Patna placing 
their services at the disposal of the Law (Judicial) Department, Government of 
Bihar, Patna as also the notification of the Law (Judicial) Department, 
Government of Bihar, Patna and to join their new assignment soon thereafter.) 

By order of the High Court, 

Registr~neral 
Memo No ....... ~.~ .. ~.!.:.}::: .. ~ .. (~.~.~ ..... Dated, Patna the ... !.$.:.~~.~~.?:P.k1 

Copy forwarded to the Secretary to the Government of Bihar, Department of 
General Administration, Patna with reference to his Department's notification no. 
22764 and 22765 dated 14.12.2023 I Secretary to the Government of Bihar, Law 
Department, Patna 1 The Accountant General, Bihar, G .E. 7, Birchand Patel Marg, 
Patna I Under Secretary to the Government of Bihar, Finance Department, PCFC­
III, Annexy Building, Old Secretariat, Patna-15 I Registrar (Vigilance), Patna High 
Court, Patna 1 Registrar (Appointment), Patna High Court, Patna I Registrar 
(Administration), Patna High Court, Patna I Registrar.-cum-P.P.S. to Honble the 
Chief Justice, Patna High Court, Patna I Presiding Officers, LAARA, Bhagalpur 
and Muzaffarpur 1 S.O., J.O.S.R.R., Patna High Court, Patna I S.O., Monitoring 
Cell II, Patna High Court, Patna r-sf. Programmer, Patna High Court, Patna for 
information. 

By order of the High Court, 

~ Registrar General 
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